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‘/-xv
New Delhi: this the o/~ day of February,2000,

HON *SL E MRoSeRe ADIGE, VICE CHAIRM AN (a) o
HON 'BLE MR, KULDIP SINGH,MEMBER(D)

Madan Lal Buldak, .

5o Shri Nanu Ram,

R/fo L=36, Mehipalpur Extn.
Neu Dalhi

(By adwcate: shri G..-S.Chénan).

RO I S Y ] mpli Canto"

Ver sus

1. Union of India,
' th rough
pirector,
Intelligence Bureau,
. Ministry of Home affairs,
D North Bloek,
» Govts of Indla,
New Delhid

) DMirector General,
Border Security Fforcey

CGO Oomplex, Lodhi Rdad,
New Delhi ceeees Respondents,

‘(By adw cate: ri Rejinder Nischal)
O'RDER _

HON, MR, S5.R.ADISE vC(a).

mplicant challenges respondents' repatriation
orders dated 20.8,99 ( Ann_exure-ﬁ) and dated 14,5,98
(Annaxuré-:i 2) and seeks a dacl aration that he stoed
permanently absorbed in IB as JI0 w.e.fo 133,97,

2, @:plicantﬂho is g BSF D:nstéble cane on
deputation to IB vide BSF order dated 3.6.94 (annexure-a3)
for 3 years. thile on deputation he was appointed as

J10 Gr.I»I Ww.80fs 26,9, 96(Annexure-¢i7). His deputation
period was extended from time to time., He now seeks ga
decl aration that he stood permanently absorbed in IB

We8s fo 103,97, and hallenges thsg orders rep atriating hin
to his parent org gitsation.

3. Heard both sides.




etometa

4, , It is well settled that a deputationist

has no enforceable legal right to ommpel the host
department to sbeorb him, Te leasl proposition
reamins valid even if the deputation period was
extended f rom time to timg and the deputationist was

sppointed to higher post during the period of

deputation., Further as spplicant’s parent organisation

has expressed its insbility to concur in spplicant’s
pem anent absogption in IB vide letter dated 3.6.99
(dnnaxure-ﬂdz), the quaestion of gpplicant’s pomanent

absorption in IB does not arise.

5. poplicant’s counsel has cited some rulings
but in the light of the legal and factualiposition,
highlighted above , those rulings do not advsnce

wplicaent's case.

5. The Op is dismissed. No ostse
( KULDIP SINGH ) ( SoR.ADIGE )
meMmBER(I) VICE CHAIRMAN(A).
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